
THE HIGH COURT OF MANIPUR
AIJUPHAT

NgTrF.rcATroN
Dated, the 9fr npr[ZF--

No.r i3M/1/'6IBENCl/rro'o, approved by Honbre The chief Justicg Highcourt of Manip t "' it is hereby informed to all the learned counsel and concerned partiesthat the foilowi rg Berrches are being constituted for the foilowing periods:-

2e-o4-zot9 (McEg!e})
Hon'bte Th- Chief

Hon'ble The Chief
Hontle Mr. Justict
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lllgfu aench lvwit eetition ffi
latters upro 2015 and Transfdb;in. (C). Ail

oiourlo.ur.r, _

After
Division
Bench

Sincrle R;n.h

10.30 a.m.

tt I Part -1: Motion/Admission/Orders of (Wp(C)
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_of 2016'to-ibrg, Speciaill
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Paft -1:[v, )ti,rnlAdmission/Orders of Cril
rna$ers,_\ /r I petition other than Jervice

ll,1T::ry - l_.^y:T ?01s to 2016, speciafly
Lfroereo cas rs & RFA/MAF/ 
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After
Division
Bench

10.30 a.m.

I 10.30 a.m.



Honble The Chief Justice Single Bench lwrit netNorr cffi
fgnlice matters upto 2015 and Transfer petn. (C).
All Contempt Cases & Specialty Ordered cases

Honble The Chief Justice
Honble Mr. Justice

Honble Mr, Justice
Lanusungkum Jamir Part -2: Hearing matters of Wp(C), Service

Matters of 2016 to 2019 & Speciaiiy Ordered
cases & FA/MFA/FAO/RP(FAM.CT)/L.A App/
Election Petn (to be distributed amongstihe

After
Division
Bench

Honble Mr. Justice Kh.
Nobin Singh

Single Bench: Part -2: nearing matters of@@
& WP(C) of all subjects other than service
matters for the year 20t1,201g, ZOtg, Specially
Ordered cases & FAO(G)/CRP/CRP (C.R.p.
Art.227 / MAC Appn./MAT Appn./Etection petn. (to
be distributed amongst the Honble puisne

10.30 a.m.

Honble Mr. Justice M.V.
Muralidaran Part -2: Hearing matterc of Cril matters, Writ

petition other than seruice matters for the year
2015 to 2016 & Specially Ordered cases &
RFA/MAF/RSI/Arb. p(J2)/Rev. perr.(J z)/ Arb. Appl
Election Petn. (to be distributed amongst the

10.30 a.m.

Honble The Chief Justice Single Bench (Writ petition att types anO
Service matters upto 2015 and Transfer petn.
(C). All Contempt Cases & Specially Ordered

Hon'ble The Chief Justice
Hon'ble Mr. Justice M.V.
Muralidaran

10.30 a.m.

Honble Mr. Justice
Lanusungkum Jamir Part -2: Hearing matters of Wp(C), Seryice

Matters of 2016 to 2019 & Specially Ordered
cases & FA/MFA/FAO/RP(FAM.CT)/L.A App/
Election Petn (to be distributed amongst the

10.30 a.m.

Honble Mr. Justice Kh. Nobin
Singh

Single Bench: Part -2: Hearing matters of
(WP(C) & WP(C) of all subjects other than
service matters for the year Z0t7, Z}tB, ZOtg,
Specially Ordered cases & FAO(G)/CRP/CRP
(C. R. P. Art.227 I t tt AC Appn./MAT Appn,/Election
Petn. (to be distributed amongst the Honble

10.30 a.m

Honble Mr. Justice M.V.
Muralidaran

Single Bench:
Paft -2: Hearing matters of Cril matters, Writ
petition other than seryice rnafters for the year
2015 to 2016 & Specially Ordered cases &
RFA/MAF/RSA/Arb. P(J2)/Rev.Petn .(Jz) I Arb.
App/ Election Petn. (to be distributed amongst
the Hon'ble Puisne

After
Division
Bench

After
Division
Bench

Division Bench



v O3-05-2O19 (Friday)
Honble The Chief Justice srngle Eench (Writ Petition all types and Service

matters upto 2015 and Transfer petn. (C). All
lg4tgmpt Cases & Specialiy Ordered cases)

10.30 a.m.

Hontle Mr. Justice
Lanusungkum Jamir Honble
!!q. Justice Kh. Nobin Sinqh

Division Bench 10.30 a.m.

After
Division
Bench

Honble Mr. Justice
Lanusungkum Jamir

Single Bench:
Paft -1: Motion/Admission/Orders of (Wp(C),
Service Matters of 2016 to 2019, Speciaily
Ordered cases &
FA/M FA/FAO/RP( FAM. CD/L.A. App/ Etection
Petn (to be distributed amongst the Honble
Puisne lu(ges)

Hontle Mr. Justice Kh. Nobin
Singh

Single Bench:
Part -1: Motion/Admission/Orders of (Wp(C) &
WP(C) of all subjects other than service matters
for the year 2OL7,2018 & ZOL9, Specially
Ordered cases & FAO(G)/CRP/CRP (C"R.p.
Art.227 I 14 AC Ap pn. / MAT Appn ./E lection petn. (to
be distributed amongst the Hon'ble puisne

Judges) _

After
Division
Bench

Hon'ble Mr. Justice M.V.
Muralidaran

Single Bench:
Part -1 : Motion/AdmissionlOrders of Cril
matters, Writ petition other than seruice
matters for the year 2015 to 2016, Specially
Ordered cases & RFA/MA[7
RSA/Arb. P(J 2)/Rev. Petn. (J2)/Arb.App/ Etection
Petn. (to be distributed annongst the Hon'ble
Puisne Judges)

10.30 a.m.

04-05-2019 (Saturdav)
Honble The Chief Justice Single Bench (Writ Petition all types and Service

matters upto 2015 and Transfer Petn. (C). All
Contempt Cases & Specially Ordered cases)

10.30 a.m.

Hontle Mr. Justice
Lanusungkum Jamir

Single Bench:
Part -1: Motion/Admission/Orders of (WP(C),
Service Matters of 2016 to 2019, Specially
Ordered cases &
r Al MF AIF AO IRP(FAM.CT) I L. A. Appl Election
Petn (to be distributed amongst the Hon'ble
Puisne Judqes)

10.30 a.m

Honble Mr. Justice Kh. Nobin
Singh

Single Bench:
Part -1: Motion/Admission/Orders of (WP(C) &
WP(C) of all subjects other than service matters
for the year 2017, 2018 & 2A19, Specially
Ordered cases & FAO(G)/CRP/CRP (C.R.P.
Art.227 I MAC Appn./MAT Appn./Election Petn. (to
be distributed amongst the Honble Puisne
Judqes)

10.30 a.m

Honble Mr. Justice M.V.
Muralidaran

Single Bench:
Paft - 1 : Motion/Admission/Orders of Cril
matters, Writ petition other than sen,ice
matters for the year 2015 to 2016, Specially
Ordered cases & RFA/MAE/
RSA/Arb. P(J2)/Rev. Petn.(J2)/Arb.App/ Election
Petn. (to be distributed amongst the Hon'ble
Puisne Judqes)

10.30 a.m.

sd/-
( w. ToNEN METTET)
REGTSTRAR (JUDL.)



Copy to :-

1. The Advocate General, Govt. of Manipur,
2. The Govt. Advocates, Govt. of Manipur.
3. The Registrar, AdministraUon & Vigilance, High Court of Manipur.
4. The President, High Court Bar Association, Manipur. r, _.,_:_-r,_ r-
5. rhe president, N'i'sR, Manipur. 

*_--- - 
i:i::i!:I:;tr::;,andcircutation

6. All the Jt. Registrars, High Court of Manipur.
7. All the Deputy Registrars, High Court of Manipur.
8. The Principal Secretary to Hon'ble The Chief Justice, High Court of Manipur.
9. All the Assistant Registrars/L.R.O./Sr. Grade Stenographer, High Court of Manipur.

10.The P.S. to Hon'ble Mr. Justice Lanusungkum Jamir.
11.The P.S. to Honble Mr. lustice Kh. Nobin Singh.
12.The P.S. to Hon'ble Mr. Justice M.V, Muralidaran.
13.The P.S. to Registrar General, High Court of Manipur.
L4Jhe P.S. to Registrar (Judicial), High Court of Manipur

"l5.The 
System Analyst, High Court of Manipur for uploading the same to the official

website.
16. All the Superintendents/Court Offi cers/Stamp Reporter/Protocol Offi cer,

High Court of Manipur.
17.The Court Masters, High Court of Manipur.
18. Guard File/Order Book.
19. Notice Board.
20.Concerned file.

n , $^*' 4qrL'
(w. roNEn ,=rr]i| ''l
REGTSTRAR (JUDL.)


